
GOVERNMENT OF INDIA 

MINISTRY OF YOUTH AFFAIRS AND SPORTS 

 (DEPARTMENT OF SPORTS) 

 

LOK SABHA 

UNSTARRED QUESTION NO.1839 

TO BE ANSWERED ON 27.07.2016 

 

Training Centre Scheme 

1839. SHRI SANJAY DHOTRE  

 SHRI RAHUL SHEWALE:  

 SHRI SUNIL KUMAR MONDAL:  

 SHRI SUNIL KUMAR SINGH:  

 SHRI M. CHANDRAKASI:  

 SHRI NISHIKANT DUBEY:  

 SHRI SIRAJUDDIN AJMAL:  

 SHRI KESHAV PRASAD MAURYA:  

 

 Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to 

state:  

 

(a)  the salient features of the training centre scheme implemented by 

the Sports Authority of India in the country;  

 

(b)  the number of sportspersons who availed the benefits of the said 

scheme across the country during each of the last three years and the 

current year, State/UTwise;  

 

(c)  the details of the funds provided under the said scheme during the 

said period, State/UT-wise;  

 

(d)  whether the Government proposes to open such centres in various 

States including Jharkhand and if so, the details thereof along with the 

locations where such centres are proposed to be opened; 

 

(e)  whether the cases of corruption/ irregularities/diversion of funds 

in implementation of the said scheme have come to the notice of the 

Government during the said period and if so, the details thereof, 

State/UT-wise; and  



 

(f)  the other steps taken by the Government for effective 

implementation of the said scheme across the country? 

 

 

ANSWER 

 

MINISTER OF STATE (INDEPENDENT CHARGE) FOR YOUTH AFFAIRS 

AND SPORTS 

(SHRI VIJAY GOEL) 

 

(a)  Madam, Sports Authority of India (SAI) is implementing the 

following sports promotional schemes to identify talented sports 

persons in the age group of 8-25 years and nurture them to excel at 

national and international competitions: 

 National Sports Talent Contest Scheme (NSTC) 

 Army Boys Sports Company (ABSC) 

 SAI Training Centre (STC) 

 Special Area Games (SAG) 

 Extension Centre of STC/SAG 

 Centre of Excellence (CoE) 

 National Sports Academies (NSA) 

 

 SAI has established 10 Regional Centres and 02 educational 

institutions to implement the above sports promotional schemes in the 

country through 251 SAI sports centres.  Presently, 11773 talented 

sports persons (6626 boys and 5147girls) are being trained in 27 sports 

disciplines on the residential and non residential basis.   

 

The selected trainees are provided with facilities in the form of expert 

coaches, sports equipment, boarding and lodging, sports kit, 

competition exposure, educational expenses, medical / insurance and 

stipend as per the approved scheme norms. 

 

A brief on SAI Sports Promotional Schemes is provided at Annexure - I. 

(b) The details of sports persons availing the benefits under the SAI 

Sports Promotional Schemes across the country during the last three 

years are provided at Annexure – II. 



(c) The details of funds provided under the schemes during the last three 

years are provided at Annexure – III, IV and V. 

(d) The Governing Body of SAI has also approved the following new SAI 

Centres to be established during 2016-17: 

 Special Area Games Centre at Dandeli, Karwar District, Karnataka  

(for Siddi Tribes) 

 Special Area Games Centre at Kargil, J&K 

 Special Area Games Centre at Lakshdweep 

 Restoration of SAI Training Centre at Hazaribagh, Jharkhand 

 05 new Boys Sports Company (BSC) Centres in collaboration with 

Army/Navy/Air Force 

 

(e)  Yes Madam. The details of such cases during the last three years 

is given in Annexure-VI. The accounts of the field units are being audited 

by the duly engaged CA and subsequently, the accounts are being 

audited by the CAG for ensuring standards of financial propriety.  

(f)  For making the schemes more beneficial and for their effective 

implementation so as to gain optimum benefits, the review of the 

schemes is a continuous process. However, the selection criteria of all 

the schemes was specifically reviewed by a committee of experts 

during 2015-16. Based on the recommendation of the experts 

committee, the Financial Norms and Selection Criteria were revised 

and, after the approval of the Competent Authority, notified for 

implementation during 2016-17. 

***** 

 

 

 

 

 

 



Annexure – I 

ANNEXURE REFERRED TO IN REPLY TO PART (a) LOK SABHA 

UNSTARRED QUESTION NO. 1839 FOR 27.07.16 REGARDING TRAINING 

CENTRE SCHEME ASKED BY SHRI SANJAY DHOTRE  & OTHERS, MPs 

 

SAI SPORTS PROMOTIONAL SCHEMES 

 Sports Authority of India with a view to promote sports at Sub-Junior, Junior and 

Senior levels is implementing the under mentioned schemes all over the country:- 

1. National Sports Talent Contest Scheme  2. Army Boys Sports Company Scheme       

3.  SAI Training Centres Scheme     4. Special Area Games Scheme      

5.  Extension Centres of STC/SAG    6. Centre of Excellence Scheme   

7.  SAI National Academies    

BRIEF NOTES ON THE SCHEMES ARE GIVEN BELOW:- 

1. NATIONAL SPORTS TALENT CONTEST:– Regular Schools: The main concept of 

the scheme is to PLAY & STUDY in the same school Scientific scouting of talent at optimum 

age essential for converting the genetically and physiologically gifted children into future 

medal hopes in various competitions at National and International level. The children in the 

age group of 8-14 years are admitted under the Scheme. Presently there are 13 regular 

schools, 11 schools for Promotion of Indigenous Games & Martial Arts and 40 Akharas 

adopted under the scheme. Presently there are 13 NSTC Regular Schools in the country 

having a total strength of 447 trainees (323 Boys & 124 Girls). 

 Presently under the scheme selected trainees are admitted on non-residential basis 

and provided stipend @Rs.3000/- per head per annum. Trainees under the schemes are 

provided Sports Kit of @Rs.2000/- p.a., Insurance @Rs.150/- p.a., Competition Exposure, 

@Rs.2000/- p.a., annual grant to the school for purchase of sports equipment Rs.20,000/-.  

(a) INDIGENOUS GAMES & MARTIAL ARTS: India is an ancient country with a rich cultural 

heritage and there are many traditional games popular in the country.  Practitioners of these 

games are on the decline and need was felt for its revival.  Trainees are provided with Stipend 

@Rs.3000/- per head per annum, Sports Kit of @Rs.1500/- p.a., Insurance @Rs.150/- p.a., 

annual grant to the school for purchase of sports equipment Rs.20,000/- and Rs.25000/- p.a. 

for Organizing Competition for Scouting Talent. Presently there are 11 IGMA Schools in the 

country having a total strength of 148 trainees (79 Boys & 69 Girls).  

(b) ADOPTED AKHARAS: Wrestling has been a traditional indigenous sport in the country and 

mostly played at village level. In order to create a broader base for modern wrestling SAI has 

adopted 40 Akharas with about 20-30 Wrestlers each. The adopted Akharas are provided with 

one set of Wrestling Mat and/or Multi-Gym. The trainees in the Akharas are provided a stipend 

of Rs.1000/- p.m. & Insurance @Rs.150/- to supplement their diet etc. Presently there are 

40 Akharas in the country having a total strength of 503 trainees (444 Boys & 59 Girls).  

 



2. ARMY BOYS SPORTS COMPANY :   With a view to utilize the disciplined atmosphere 

of Army and infrastructure available, Army Boys Sports Company Scheme was introduced in 

association with Army in which children are identified in the age group of 8-14 years and 

admitted in the Scheme.  The identified trainees are absorbed in the Army, once they attain 

a required age of 17½ years.  At present there are 18 ABSCs. Training is imparted in 18 

disciplines. The children admitted under the schemes are provided with Boarding lodging 

@Rs.175/- per day for 330 days, Sports Kit @Rs.2000/- p.a., Insurance @Rs.150/- p.a., 

Competition Exposure @Rs.2000/- p.a., Medical Expenses @Rs.300/-, Educational Expenses 

@Rs.1000/- p.a., one time grant of @Rs.2000/- to a New Trainee.  The companies are 

provided annual grant of Rs.50000/- for purchase of sports equipment & maintenance of play 

fields. Presently there are 18 BSCs in the country having a total strength of 1201 trainees 

(1201 Boys).  

3. SAI TRAINING CENTRE: In order to groom the junior level sports persons in the age 

group of 12-18 years, with the assistance of State Governments, SAI Training Centres are 

established in which the State Government needs provide all the infrastructure facilities. SAI 

is running the scheme by providing scientific training to the selected trainees. At present there 

are 57 STC Centers. The training is imparted in 25 disciplines. Trainees under residential 

schemes are provided with Boarding lodging @Rs.175/- for Non-Hilly & @Rs.200/- for Hilly 

Areas per head per day for 330 days, (Lum sum Rs.12000/- for Sports Kit of Rs.5000/- 

p.a., Insurance @Rs.150/- p.a., Competition Exposure, @Rs.3000/- p.a., Educational 

Expenses @Rs.1000/- p.a., Medical expenses @Rs.300/- p.a., Other Expense @Rs.100/-) per 

head and under non-residential scheme are provided Sports Kit @Rs.4000/- p.a. Competition 

Exposure @Rs.3000/- p.a., Stipend @Rs.6000/- and Insurance @Rs.150/-. Presently there 

are 58 STC Centres in the country having a total strength of 5625 trainees (3894 Boys & 

1731 Girls). 

4. SPECIAL AREA GAMES:  The schemes of Special Area Games aim to scout and 

nurture the natural talent for modern competitive sports and games from inaccessible tribal, 

rural and coastal areas of the country. The training is imparted in 25 disciplines. The children 

are admitted in the age group of 12-18 years in Individual Games, 10-14 years in team game 

and 12-14 years for sports person having genetic advantage. There are 19 SAG Centers all 

over the country. The trainees under residential schemes are provided with Boarding lodging 

@Rs.175/- for Non-Hilly & @Rs.200/- for Hilly Areas per head per day for 330 days, Lum 

sum Rs.12000/- for (Sports Kit Rs.5000/- p.a., Insurance @Rs.150/- p.a., Competition 

Exposure, @Rs.3000/- p.a., Educational Expenses @Rs.1000/- p.a., Medical expenses 

@Rs.300/- p.a., Other Expense @Rs.100/-) per head and under non-residential scheme are 

provided Sports Kit @Rs.4000/- p.a. Competition Exposure @Rs.3000/- p.a., Stipend 

@Rs.6000/- and Insurance @Rs.150/-. Presently there are 19 SAG Centres in the country 

having a total strength of 1862 trainees (1055 Boys & 807 Girls). 

5. EXTENSION CENTERS OF STC /SAG CENTERS TO COVER SCHOOL AND 

COLLEGES FOR WIDER COVERAGE: The aim of the scheme is to develop sports standard 

in schools and colleges, which organize specific sports and showing commendable results, 

need some technical support in terms of basic equipment or in some cases, financial and other 

support. The children are admitted in the age group of 10-18 years. At present there are 73 

Extension Centers. The trainees admitted under the scheme are provided with Stipend of 

@Rs.6000/- per trainee for 10 months in a year, Competition Exposure @Rs.2000/- per 

trainee per year, Sports Kit @Rs.4000/- per trainee per year, Accidental Insurance @Rs.150/- 



p.a. and to the institution to support infrastructure, equipment and financial support to the 

tune of @Rs.5000/- per trainee per year and not more than Rs.1.00 lac totally. Presently 

there are 73 STC/SAG Extension Centres in the country having a total strength of 1465 

trainees (953 Boys & 512 Girls). 

6. CENTRE OF EXCELLENCE: In order to provide second and third tier to the National 

Team, it was decided to start the Centre of Excellence Scheme to train those sports persons 

who have shown performance at National level competitions.  The trainees in the age group 

of 14-25 years and above are admitted.  Admission is also given to junior level sports persons 

who are in the verge of entering into the senior level and has potential to become international 

sport persons.  At present there are 15 Centers of Excellence, Academic Institutions/Regional 

Centers/STC. The training is imparted in 18 disciplines all over the country. The trainees under 

residential schemes are provided Boarding lodging @Rs.225/- per head per day for 330 days, 

Sports Kit of @Rs.6000/- p.a., Accidental insurance @Rs.150/- p.a., Competition Exposure 

@Rs.6000/- p.a., Medical expenses @Rs.2000/- p.a., Other Expenses @Rs.850/- and the 

trainees under Non-Residential schemes are provided Sports Kit @Rs.6000/-, Competition 

Exposure @Rs.3000/-, Stipend @Rs.9000/- and Insurance @Rs.150/-. Presently there are 15 

COE Centres in the country having a total strength of 426 trainees (235 Boys & 191 Girls). 

7. SAI NATIONAL SPORTS ACADEMIES: The National Sports Academies forms are the 

latest offering in Sports Promotional Schemes of SAI. Various Sports Academies are being set 

up by SAI, in collaboration with the National Sports Federations to attract sports talent in 

respective discipline in the age group of 12-25 years. At present there are 05 Academies. 

The Academy Scheme envisages modern training centres having good sports facilities, 

equipment, and requisite sports science infrastructure as well as qualified personnel to meet 

the daily requirement of the trainees. The Sports Academies will have both residential and 

non-residential trainees.  It is envisaged that each Academy will function under tripartite 

agreement under PPP mode, wherein the roles of SAI, the concerned federation and the 

sponsor shall be defined. One of the major roles of the federations would be to provide 

greatest inputs through foreign expertise and MoUs with international bodies of the 

disciplines. The national federations will also make efforts to generate revenue through 

sponsorships or partnerships. Presently there are 05 Academies in the country having a total 

strength of 96 trainees (59 Boys & 37 Girls). 

  



 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 

 

        Annexure- II  

           

 ANNEXURE REFERRED TO IN REPLY TO PART (b) LOK SABHA UNSTARRED 

QUESTION NO. 1839 FOR 27.07.16 REGARDING TRAINING CENTRE SCHEME 

ASKED BY SHRI SANJAY DHOTRE  & OTHERS, MPs 

 

 

           

 SAI SPORTS PROMOTIONAL SCHEMES 
 STATEWISE/SCHEMEWISE TOTAL No. OF TRAINEES YEAR -2013-2014 

SN Name of State NSTC 

Schools 

IGMA Akharas Sports 

Cente 

ABSC STC SAG Ext. 

Centre 

CO

E 

1 
Andman & 
Nicobar 0 0 0 0 0 

0 
59 0 0 

2 
Arunachal 
Pradesh 0 0 0 0 0 

0 
0 0 0 

3 Andhra Pradesh 23 9 0 0 107 345 0 0 0 

4 Assam 50 0 42 20 0 339 263 0 0 

5 Bihar 0 0 0 0 54 13 60 0 0 

6 Chandigarh 34 0 0 0 0 0 0 60 0 

7 Chhatisgarh 0 0 0 0 0 226 0 20 0 

8 Delhi 0 0 68 0 29 186 0 69 0 

9 Goa 0 0 0 0 0 92 0 19 0 

10 Gujarat 0 0 0 0 0 178 0 30 6 

11 Haryana 0 0 47 0 0 379 0 0 71 

12 Himachal Pradesh 0 0 0 0 0 102 0 0 0 

13 Jammu & Kashmir 0 0 0 0 0 0 0 86 0 

14 Jharkhand 0 7 0 0 0 0 124 0 0 

15 Kerala 0 0 0 0 0 848 151 0 52 

16 Karnataka 72 0 0 0 83 335 0 0 30 

17 Maharashtra 54 0 116 0 276 257 0 92 6 

18 Manipur 34 25 0 0 0 316 467 20 57 

19 Madhya Pradesh 54 0 45 0 35 467 75 79 
15
0 

20 Meghalaya 0 0 0 0 70 141 0 0 0 

21 Mizoram 0 0 0 0 0 0 161 108 0 

22 Nagaland 0 0 0 20 0 78 76 0 0 

23 Odhisa 19 0 15 0 0 37 90 49 0 

24 Punjab 0 0 34 0 0 234 0 59 70 

25 Puducherry 0 0 0 0 0 106 0 0 0 

26 Rajasthan 132 0 12 0 0 108 0 227 0 

27 Sikkim 0 0 0 0 0 0 67 0 0 

28 Tamilnadu 0 19 0 0 0 165 106 0 0 

29 Telangana 0 0 0 0 0 0 0 0 0 

30 Tripura 18 0 0 0 0 0 53 0 0 



31 Uttrakhand 0 0 0 0 96 84 0 16 0 

32 Uttar Pradesh 14 0 2 0 214 394 0 71 0 

33 West Bengal 0 0 0 0 0 286 7 0 57 

  TOTAL: 504 60 381 40 964 5716 1759 1005 

4
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 SAI SPORTS PROMOTIONAL SCHEMES 
 STATEWISE/SCHEMEWISE TOTAL No. OF TRAINEES YEAR -2014-2015 

SN Name of State NSTC 

Schools 

IGMA Akharas ABSC STC SAG Ext. 

Centre 

COE N

SA 

1 
Andman & 
Nicobar 0 0 0 0 

0 
49 5 0 0 

2 
Arunachal 
Pradesh 0 0 0 0 

0 
77 0 0 0 

3 Andhra Pradesh 29 25 0 71 197 0 0 0 0 

4 Assam 38 0 42 0 288 238 34 0 0 

5 Bihar 0 0 0 60 33 72 0 0 0 

6 Chandigarh 56 0 0 0 0 0 63 0 0 

7 Chhatisgarh 0 0 0 0 186 0 4 0 0 

8 Delhi 0 0 38 38 197 0 29 0 17 

9 Goa 0 0 0 0 119 0 0 0 0 

10 Gujarat 0 0 0 0 194 0 20 15 0 

11 Haryana 0 0 33 0 309 0 78 98 0 

12 Himachal Pradesh 0 0 0 0 111 0 0 0 0 

13 Jammu & Kashmir 0 0 0 0 41 0 57 0 0 

14 Jharkhand 0 10 0 0 0 128 0 0 0 

15 Kerala 0 0 0 0 489 154 281 58 36 

16 Karnataka 53 0 0 122 329 0 3 59 0 

17 Maharashtra 50 13 84 295 221 0 146 7 0 

18 Manipur 34 45 0 0 275 418 20 41 0 

19 Madhya Pradesh 55 0 58 61 430 66 67 109 15 

20 Meghalaya 0 0 0 108 130 0 0 0 0 

21 Mizoram 0 0 0 0 0 148 60 0 0 

22 Nagaland 0 0 0 0 75 0 20 0 0 

23 Odhisa 26 0 33 0 57 95 46 14 0 

24 Punjab 0 20 49 0 355 0 86 68 0 

25 Puducherry 0 0 0 0 90 0 0 0 0 

26 Rajasthan 108 0 8 0 162 0 140 0 0 



27 Sikkim 0 0 0 0 0 53 0 0 0 

28 Tamilnadu 0 45 0 0 171 93 17 0 0 

29 Telangan 0 0 0 0 192 0 0 0 0 

30 Tripura 25 0 0 0 0 67 0 0 0 

31 Uttrakhand 0 0 0 106 86 0 18 0 0 

32 Uttar Pradesh 14 0 0 236 377 0 71 0 0 

33 West Bengal 0 0 0 0 303 9 0 54 0 

  TOTAL: 488 158 345 1097 5417 1667 1265 523 
6
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 SAI SPORTS PROMOTIONAL SCHEMES 
STATEWISE/SCHEMEWISE TOTAL No. OF TRAINEES YEAR -2015-2016 

SN Name of State NSTC 

Schools 

IGMA Akharas ABSC STC SAG Ext. 

Centre 

COE N

SA 

1 

Andman & 

Nicobar 0 0 0 0 

0 

50 0 0 0 

2 

Arunachal 

Pradesh 0 0 0 0 

0 

0 0 0 0 

3 Andhra Pradesh 13 0 0 0 187 104 22 0 0 

4 Assam 34 12 42 0 285 290 32 0 0 

5 Bihar 0 0 0 77 35 63 0 0 0 

6 Chandigarh 61 0 0 0 0 0 77 0 0 

7 Chhatisgarh 0 0 0 0 153 0 0 0 0 

8 Delhi 0 0 107 40 178 0 51 0 56 

9 Goa 0 0 0 0 134 0 0 0 0 

10 Gujarat 0 0 0 0 223 0 14 18 0 

11 Haryana 0 0 80 0 338 0 74 106 0 

12 Himachal Pradesh 0 0 0 0 117 0 0 0 0 

13 Jammu & Kashmir 0 0 0 0 86 0 33 0 0 

14 Jharkhand 0 6 0 0 0 133 0 0 0 

15 Kerala 0 0 0 0 498 178 331 52 27 

16 Karnataka 50 0 0 151 323 0 17 41 0 

17 Maharashtra 40 5 123 320 300 0 177 8 0 

18 Manipur 34 45 0 0 316 470 40 61 0 

19 Madhya Pradesh 25 0 54 69 334 76 60 40 13 

20 Meghalaya 0 0 0 80 137 0 0 0 0 

21 Mizoram 0 0 0 0 0 102 72 0 0 

22 Nagaland 0 0 0 0 70 0 20 0 0 

23 Odhisa 26 0 14 0 97 109 34 6 0 

24 Punjab 0 20 45 0 422 0 84 60 0 

25 Puducherry 0 0 0 0 103 0 0 0 0 



 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

26 Rajasthan 119 0 8 0 166 0 196 0 0 

27 Sikkim 0 0 0 0 0 56 0 0 0 

28 Tamilnadu 0 38 0 0 152 88 13 0 0 

29 Telangana 0 22 0 95 184 0 0 0 0 

30 Tripura 20 0 0 0 0 97 0 0 0 

31 Uttrakhand 0 0 0 113 66 0 20 0 0 

32 Uttar Pradesh 25 0 30 256 379 0 98 0 0 

33 West Bengal 0 0 0 0 342 46 0 34 0 

  TOTAL: 447 148 503 1201 5625 1862 1465 426 
9
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Annexure – III 

ANNEXURE REFERRED TO IN REPLY TO PART (c) LOK SABHA 

UNSTARRED QUESTION NO. 1839 FOR 27.07.16 REGARDING TRAINING 

CENTRE SCHEME ASKED BY SHRI SANJAY DHOTRE  & OTHERS, MPs 

 

Statement showing grants released(allocated) and expenditure under Plan 
(OTHER THAN NER) 

    (Rs. in crore)   

         

Name of the Scheme 
2013-

14 
2014-

15 
2015-

16 
 

  Exp. Exp. Exp.  

      Prov.  

National Sports Talent Contest 0.35 0.41 0.90  

Army Boys Sports Companies 5.37 10.75 6.50  

Special Area Games 4.61 4.58 6.63  

SAI Training Centres 26.38 28.3 36.31  

Centres of Excellence 2.16 2.24 0.71  

Total 38.87 46.28 51.05  

Coaches salaries & other misc exp. 93.42 97.38 96.08  

Salaries & other misc. expenses of establishment & field 
staff 54.00 36.72 39.66 

 

Sports Sciences & Medical Centre 0.74 0.79 0.85  

Equipment Support -4.63 1.89 10.17  

Operation & Maint. of staff houses 0.00 0.00 0.00  

Operation & Maintenance of stadia (Delhi) 50.62 59.93    

Operation & Maintenance of stadia (Units/Centers) 15.42 17.03 86.68  

Academic Programme 1.16 1.83    

Computerized Sports Data Bank 0.00 0.00  0.00  

Capital Projects/Construction Works 18.70 34.44    

Capital Expenditure 10.55   47.92  

Grand Total  278.85 296.29 355.55  

 

  



Annexure – IV 

ANNEXURE REFERRED TO IN REPLY TO PART (c) LOK SABHA 

UNSTARRED QUESTION NO. 1839 FOR 27.07.16 REGARDING TRAINING 

CENTRE SCHEME ASKED BY SHRI SANJAY DHOTRE  & OTHERS, MPs 

 

Statement showing grants released(allocated) and expenditure under Plan(FOR 
NER) 

    

     (Rs. in crore) 

Name of the Scheme 2013-14 2014-15 2015-16 

  Exp. Exp. Exp. 

      Prov. 

National Sports Talent Contest 0.14 0.10 0.08 

Army Boys Sports Companies 0.00 0.00 0.00 

Special Area Games 6.95 6.81 8.21 

SAI Training Centres 4.05 4.07 4.8 

Centres of Excellence 0.41 0.38 0.44 

Total 11.55 11.36 13.53 

Coaches salaries & other misc exp. 8.00 10.07 11.32 

Salaries & other misc. expenses of 
establishment & field staff 5.97 5.04 5.53 

Sports Sciences & Medical Centre 0.07 0.03 0.03 

Equipment Support 0.00 0.01 0.00 

Operation & Maint. of staff houses 0.00 0.00 0.00 

Operation & Maintenance of stadia 0.54 1.04 0.58 

Academic Programme 0.00 0.00 0.07 

Computerized Sports Data Bank 0.00 0.00 0.00 

Capital Projects/Construction Works 7.00 7.74 26.70 

Grand Total  33.13 35.29 57.76 

 

  



Annexure – V 

ANNEXURE REFERRED TO IN REPLY TO PART (c) LOK SABHA 

UNSTARRED QUESTION NO. 1839 FOR 27.07.16 REGARDING TRAINING 

CENTRE SCHEME ASKED BY SHRI SANJAY DHOTRE  & OTHERS, MPs 

 

Statement showing grants released(allocated) and expenditure under Non-Plan 

    

      (Rs. in crore) 

 2013-14 2014-15 2015-16 

  Exp. Exp. Exp. 

        

Establishment and Other Misc Expenses 58.76 55.15 55.50 

        

Pension 45.07 51.47 58.16 

        

Loans & Advances 0.65 0.66 0.72 

        

Operation & Maintenances of Staff Houses 0.49 1.70 0.52 

        

Computerised Sports Data Bank 0.38 0.52 0.83 

Total 105.35 109.50 115.73 

 



Annexure – VI 

ANNEXURE REFERRED TO IN REPLY TO PART (e) LOK SABHA 

UNSTARRED QUESTION NO. 1839 FOR 27.07.16 REGARDING TRAINING 

CENTRE SCHEME ASKED BY SHRI SANJAY DHOTRE  & OTHERS, MPs 

 

 

Sl No. State & Scheme Details 

1 Tamil Nadu- STC Salem One case of financial irregularity involving 02 officials – 

Charge Sheets for disciplinary proceedings for major 

penalty action is being issued against the erring officials 

2 Kerala- STC Allepy & 

STC Calicut 

One case of corruption of embezzlement of SAI funds 

involving 04 officials. Disciplinary Proceeding were 

initiated and all the 04 officials have been awarded major 

penalty 

3 Chhatisgarh – STC 

Rajnandgaon 

One case of financial irregularity involving 05 officials. 

Charge sheets for minor penalty action are being issued to 

all the erring officials 

 


